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i  I.T,D.Ps. in Rajasthan *

6848.  SHRI JAI NARAIN ROAT: 
Will  the  Minister of HOME 
AFFAIRS be pleased to state;

(a) the number of Integrated Tri­
bal Development Projects  Operating 
in Rajasthan at present, and

(b) the progress of each project in 
that State?

THE MINISTER  OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI  YOGENDRA  MAKWANA):
(a) Rajasthan has  five  Integrated 
Tribal Development Projects.

(b)  I.T.D.P. wise  allocation  and 
expenditure  have  not been main­
tained by the  State  Government. 
However, allocation and  expenditure 
incurred in the tribal sub-plan areas 
consisting of these five  I.T.D.Ps. are 
as under:_

Year Allocation 
(Rs. in

Expenditure
lakhs)

<X3 .#
»■ I u

i

7223-G5 7172-81

1978-79 3476-03 3138-71

1979-80 4083- 41 3824'38

1980-81 4652-95 2282-33

Total  . 19436-04 16418 23

Supply of uniform of Class IV 
employees

6849.  SHRI MOTI  LAL  SINGH: 
WiU the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether it is a fact that cloth 
for uniforms of Class IV employees in 
the Central Government is of rough 
quality;

(b) whether it is also a fact that 
the cloth for uniforms of  class IV 
staff in public undertakings is of sup­
erior quality than supplied to class 
IV employees in the Central Govern­
ment; and

\

(c)  if so, whether Government pro­
posed to improve the quality of cloth 
supplied to Class IV staff in the Cen­
tral Government?

THE MINISTER OF STATE IN THE 
MINISTRY OF  HOME  AFFAIRS 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
P. VENKATASUBBAIAH):  (a)  At
present special dasuti khadi cloth in 
fast biscuit colour is used for sum­
mer uniforms of the Class IV  em­
ployees in the Central Government. 
Woolen  Khadi is  used for  winter 
uniforms for them.

(b) According to the  Bureau of 
Public Enterprises, khadi is used for 
the fabrication of uniforms of the em­
ployees working in the public enter- 
prices except where khadi  uniforms 
militate against functional efficiency, 
e.g., safety regulations, etc. The Nat­
ional Textile Corporation has, how­
ever, been exempted, to the  extent 
the cloth produced by its units can be 
used for the uniforms of its  emplo­
yees.

(c) The quality of cloth presently 
prescribed has been decided in 1980 
in agreement with the Staff Side of 
the National Council of the J.C.M. re­
presenting the Central  Government 
employeese including  Class IV and, 
hence, the question of  changing the 
quality specification of the cloth does 
not arise at present.
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Finalisation of Annual Plan for 
1981-82 of the West Bengal

6852. SHRI SANAT KUMAR MAN- 
DAL: Will the  Minister of PLAN­
NING be pleased to state:

(a)  whether Government  of West 
Bengal have submitted  their  draft 
annual plan for 1981-82;




